
Company: Sol Infotech Pvt. Ltd.
Website: www.courtkutchehry.com

Printed For:
Date: 14/01/2026
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Sikkim High Court

Case No: Criminal Appeal No. 02 Of 2024

Karma Bhutia APPELLANT
Vs

State Of Sikkim RESPONDENT

Date of Decision: Aug. 30, 2024

Hon'ble Judges: Meenakshi Madan Rai, J

Bench: Single Bench

Advocate: Puja Kumari Singh, Safal Sharma, Sujan Sunwar

Judgement

Meenakshi Madan Rai, J

Learned Counsel appearing on behalf of Learned Counsel for the Appellant verbally
seeks time on grounds that the Counsel is in bereavement.

Not opposed.

Considered and ordered accordingly.

List on 11-09-2024.
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